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Hon'ple Mr, S.K. Agrawal, J.M,
Hon! B

*'

Sri arvind Kumar, counsel for the gpplicant,
Sri AV srivastava, counsel f or the respondents,
Leagrned counsel for the gpplicynt supmits that
enquin/ in this case has already been completed and
this UA has became infructuous, He, therefore,
submits that the UA be dismissed as being
infructuous, L'earned counsel for the respondents
alsO accepts this position,
& The VA, is, therefcre, dismissed as being

infrw tuous, ; t
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